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Shri Kapur Singh: May I know
whether there are any indications that
iodine deficiency is a common sym-
torh in malnuitrition diseases in large
areas of this country apart from the
Himalayan tracts?

Dr. Sushila Nayar: The highest in-
cidence is in the sub-Himalayan belt.
There are some districts of Bihar, Pun-
jab and Uttar Pradesh where we are
concentrating. In Punjab, Gurdaspur
district is the worst affected area, and
we are concentrating on all these
areas.

Shri Hem Raj: May I now whe-
ther the iodised salt springs, where-
ever they exist, will be taken care
of and will be used for this purpose?

Dr. Sushila Nayar: There are no
natural springs of iodised salt to the
best of our knowledge and informa-
tion. A special plant has been put up.
One has been installed, and one more
is to be installed at Sambhar lake.
We hope to instal two more at Khar-
goda in Gujarat to supply the needs
of the affected population.

Smallpox in Delhi

+
Shri Yashpal Singh:
*+1139. { Shri Bishanchander Seth:
LDr. L, M. Singhvi:
Will the Minister of Health be pleas-
ed to state:

(a) whether it is a fact that deaths
due to small-pox in the capital are
increasing since July, 1962; and

(b) if so, the measures Government
are taking or propos” to take in the
matter?

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a)
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and (b). A statement giving the re-
quisite information is laid on the table
of the House. [placed in the Library,
see No. LT-1275/63.]
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Dr. L, M. Singhvi: Is it realised by
the Government that the main prob-
lem in controlling the disease of small-
pox is lack of co-urdination? What
have the Government done {o secure
co-ordination between the different
agencies who are responsible for the
implementation of the eradication pro-
gramme and whether the Government
have thought it necessary to introduce
legislation in order to make this a Cen-
tral subject?

Dr. Sushila Nayar: Co-ordination is
very necessary. The Government of
India has given assistance to the State
Governments to appoint special ctaff.
The understanding with the State
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Governments is that whichever dis-
tricts are taken up for the eradication
programme, all the staff there, whe-
ther under the municipality or under
the district board, will be pooled with
the special staff to be recruited for the
eradication programme and will work
as one unit. It has not been consider-
ed necessary to have a Central legis-
lation on the subject as yet. Vaious
State Governments have invoked the
Epidemic Diseases Act and, if neces-
sary, action can also be taken under
the Defznce of India rules.

=t s da 2 s, &
ag ST ATgAT g fF ¥=w a1 vy
qq AW T oA Fy Ry § fEaer
sufa g5 & ?

o FElew AU : W 9 9
& 9F WiwE g &, wfwa w#O
F FTEF AT AT §

st W T s, 39
g Arw gz § fF wad § o Y=
¥ 7 Al # gEn H @@ gt )
# 9g AT ATEAT g F 99 5397 99
fear s <@y @, a1 foT 3T Aawear
FADE "N IR TE L

To gt AT {7 fogw T
ufefas dx & q@ F; 4)
goiaT ag & 5 saf famr o= 39
T AR AT N AT F | ITES
OTNET 9B F 4 1 g v A faqe
fear 2, ore-ag & fa= # §, gudr
WA § §, aga  ¥fa9 oy oA @
g1 @ N g o fagum FRA,
aafag #78), faagm &t &, W
Mg § ¥ 47 3@ ¥ fau Taw dvw
a5 gFwa ¥ og oo
¥ FfE AL ¥ AT U AN E, 4
TR FE AT A )

Shri P. Venkatasubbaiah; May I

know whether the attention of the
hon. Minister has been drawn to the
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fact that in spite of vaccination and
re-vaccination, small-pox is still on the
increase and that there is something
defective in the vaccine?

Dr. Sushila Nayar: That was true
of Madras. We tested their vaccine
and found that it was most ineffective.
Steps are being taken to rectify that.
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Shri Sonavane: May I know the
percentage of small-pox cases among
children who have not been vacci-
nated and among those who have been.
vaccinated?

Dr. Sushila Nayar: The highest
number is among those who have not
been vaccinated and the second
highest is among those who were
vaccinated many years ago and who
have not been re-vaccinated.

Shri Balakrishnan: From the state-
ment it seems that the death rates are
increasing month by month, I want
to know whether it is because pre-
cautionary action was taken late or is
it bocause vaccination has been taken
very late?

Dr. Sushila Nayar: There are cases
where vaccination has been given
late. The patient was already incubat-
ing the disease, The disease took place
within 2 or 3 days of the vaccination,
before immunity could develop. For
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the rest, as I said earlier, we are

investigating to see from where these
cases are coming from.

Hirakud Dam Project

+
( Shri P. K. Ghosh:
| Shri Y. N, Singha:
*1140.{ Dr. Kohor:
Shri Mahananda:
| Shri Yashpal Singh:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether full amount of compen-
sation claimed by people whose lands
were submerged in the construction of
Hirakud Dam has been paid; and

(b) whether the rate of compensa-
tion has all through been uniform?

The Parliamentary Secretary to the
Mimistry of Irrigation and Power (Shri
S. A. Mehdi): (a) and (b). Informa-
ticn js being collected from the State
Government and will be laid on the
Table of the House in due course,

Sari P. K. Ghosh: May I know if
the State Governments have been
asked to furnish the number of refe-
rence cases made by the public against
the valuation made by the Land
Acquisition officer—the number of
percons who have gone to court?

Shri S. A, Mehdi: 1 have not. got
the number of cases in which refe-
rences have been made.

Shri P. K. Ghosh: May I know if
the State Governmentis have  been
asked to furnish the number of cases?

The Minister of State im the Minis-
try of Irrigation and Power (Shri
Alagesan): We shall ask for that
number, if the hon. Member wants
that. We do not have that information.
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Shri S. A. Mehdi: I have not beemn
able to follow the question,

Mr. Speaker: Most of those that
have been displiaced are from the back-
ward classes or Harijan people. What
has been done to rehabilitate them?

Shri Alagesan: A huge amount of
compensation has been paid and they
have been resettled. The information
that we do not have is, what exactly
was the amount claimed for submer-
gence, what was paid and what is the
balance. We do not have that infor-
mation.
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Shri P. K. Ghosh: May I know by
what time the $hon. Minister expects
to get the information from the State
and by what time the Ministry pro-
poses to clear up all compensation?

Shri S. A, Mehdi: There are a few
cases under dispute. Some have been
decided by arbitration, and in some
others the parties have not come to
take compensation, Other are still in
court. It is expected that the deci-
sion will be made in a year or so. If
the parties do not come to take com-
pensation, we cannot say how long it
will take. ) Ly





